
List of cases registered on 02.06.2021 before Jalpaiguri Circuit Bench

Sl No. Case No. Cause Title

1 CRM/624/2021 02-06-2021

2 CRM/625/2021 02-06-2021

3 CRM/626/2021 02-06-2021

4 CRM/627/2021 02-06-2021

5 CRM/628/2021 02-06-2021

6 WPA/1062/2021 02-06-2021

Date of 
Registration

SURESH BARMAN  VS  THE STATE OF WEST BENGAL

Advocate: SUBHASISH MISRA
JYOTI DAS AND ORS  VS  THE STATE OF WEST BENGAL

Advocate: JAYDEEP KANTA BHOWMIK
DILIP SARKAR  VS  THE STATE OF WEST BENGAL

Advocate: JAYDEEP KANTA BHOWMIK
SUKUMAR ROY  VS  THE STATE OF WEST BENGAL

Advocate: JEENIA RUDRA
ANIRUDHYA BASUMATA AND ANR  VS  THE STATE OF WEST 
BENGAL

Advocate: HILLOL SAHA PODDER
RUPAK DAS  VS  THE STATE OF WEST BENGAL AND ORS

Advocate: SUMAN SEHANABIS (MANDAL)
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